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CRI M NAL APPEAL NO. 943 OF 2005

VI JAYSI NH CHANDUBHA JADEJA Appel I ant (s)
VERSUS
STATE OF GUIARAT Respondent ( s)
(Wth appln. for permission to file volume-11 and office report)
W TH

CRI M NAL APPEAL NO. 974 OF 2003
CRI M NAL APPEAL NO. 1809 OF 2009

Dat e: 20/01/2010 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTICE D. K JAIN
HON BLE MR JUSTICE B. SUDERSHAN REDDY
HON BLE DR JUSTICE  MJKUNDAKAM SHARNA
HON BLE MR JUSTICE R M LODHA
HON BLE MR JUSTICE  DEEPAK VERVA
For Appellant(s) M . Pravin H Parekh, Sr. Adv.
M. Sanmeer Parekh, Adv.
M. Lalit Chauhan, Adv.
Ms. Ranj eeta Rohatgi, Adv.
M. Raj at Nair, Adv.
Ms. Pal | avi Srivastava, Adv.
for Ms. Parekh & Co., Advs.
M. Tara Chandra Sharma, Adv.
Ms. Neel am Sharma, Adv.
M. Aj ay Sharma, Adv.
M. Ki shan Datta, Adv.
M. Chittananjan, Adv.
M. Radha shyam Jena, Adv.
For Respondent (s) M. Siddharth Luthra, Sr. Adv.
In Crl.A 943/ 2005 Ms. Hemant i ka Wahi, Adv.
Ms. Jesal , Adv.
M. Somanat h Padhan, Adv.
In Crl.A 974/ 2003 M. Ranjan Mukherjee, Adv.
M. S Bhownri ck, Adv.
.2/ -
2 :
For State M. P.P. Mal hotra, ASG
In Crl.A 1809/2009 M. S.K Dubey, Sr. Adv.
M. P.K Dey, Adv.
Ms. Shashi Kumar Dubey, Adv.
Ms. Sadhna Sandhu, Adv.
Ms. Anil Katiyar, Adv.
M . Subhash Kaushi k, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. P.P. Malhotra, |earned Additional Solicitor
Ceneral resuned his subm ssions at 10.30 and concl uded
at 11.40 a.m Thereafter, M. Siddharth Lutra, |earned



seni or counsel started his subm ssions and concl uded at
12.25 p. m

Hear i ng concl uded.
Judgment reserved.

Witten subm ssions be filed within one week.

[ Charanj eet Kaur] [Usha Bhardwaj] [Pushap Lata Bhar dwaj ]
Court Master Court Master Court Master



